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ENGLISH TRUE TRANSLATION OF PREVIOUS PAGE 

e-mail: seomys@kspcb.gov.in                Tel: 0821-2511501 
web: http://kspcb@kar.nic.in         Fax:0821-2519411 
 

KARNATAKA STATE POLLUTION CONTROL BOARD 

Zonal Office: Plot NO.436-D, 
Hebbal Industrial Area, K.R.S. Road, 

Metagalli, Mysore – 570 016. 
 

No.PCB/EO/ZO(My)/2024-25/213            Dated: 03.10.2024 
 

To: 
 
The Member Secretary, 
Karnataka State Pollution Control Board, 
Bengaluru 

 
// Special Attention: Legal Officer - N.G.T. Cell // 

 

Sir, 
 

  Sub: Submission of report with regard to the death of fish 
   and about the remedial measures in Lingabudhi Lake 
   as per the orders of the National Green Tribunal –   
  regarding. 
 

  Ref: 1) Original Application No.541/2023 before the   
      National Green Tribunal, Principal Bench, New   
      Delhi. 
 

   2) Original Application No.174/2023 (earlier OA   
      No.541/2023 (PB)) before the National Green   
      Tribunal, South Zone, Chennai. 
 

   3) 08.01.2024 the date on which the Joint    
      Committee Report was submitted to the Central   
      Office. 
 

   4) This office letter No.101 dated 10.07.2024. 
 

  5) This office letter No.109 dated 20.07.2024. 
 

****** 
 

   With reference to the subject above, the National 

Green Tribunal, Principal Bench, New Delhi in the letter under 
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reference (1) has registered a suo moto case bearing 

No.541/2023 on 05.09.2023 regarding the instance of the death 

of death of thousands of fishes in Lingabudhi Lake, Mysore City 

on 28.08.2023 and has constitute a a joint committee to submit 

a report on the said case.  The report of the Joint Committee has 

been submitted to the Board and to the National Green Tribunal, 

South Zone, Chennai. 

 
   In the letters under reference (4) and (5), the 

Mysore City Corporation, Mysore has been informed to submit 

the details of the present status of the proposed action plan. 

Further, the Forest Department and the Mysore Urban 

Development Authority, Mysore have filled up the details of the 

present status of the proposed action plan in the prescribed form 

and submitted it to the Board.  The said details are enclosed with 

this letter and submitted for further action. 
 

        Yours faithfully, 
Encl: As above 

Sd/- 
Senior Environmental Officer, 

Zonal Office, Mysore. 
Copy to: 
 
1)  The Deputy Conservator of Forests, Forest Department, 
      Mysore for information. 
 

2) The Commissioner, Mysore Urban Development Authority,  
 Mysore for information. 
 

3) The Commissioner, Mysore City Corporation, Mysore for  
 information. 
 

4) Office file. 
 

Sd/- 
Senior Environmental Officer, 

Zonal Office, Mysore. 
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